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FORM A
PLTBLIC ANNOUNCEMENT

(Regulation l4 of"the Insolvency cutd Ranh'uptcv Board o-/'lndio (L'oluntarv Licluidation
Process) Regulatiotts, 2 0 I 7 S

FOR THE ATTENTION OF THE STAKEHOLDERSOF BRIDGE OVER TW.COM
PRIVATE LIMITED

Notice is hereby given that the BRIDGE OVER TW.COM PRIVATE LIMITED has commenced
vcrltrrrtary liciuidation on 1i.09.2021 (COPY OF MINUTES RECEIVED ON 23 .09.2021)

'l.hc stakeholders of IIRIDG[t OVER TW.COM PRMTII LtrM|TED are hereb-v called upon
tr: subnrit a trlroof of their claims. on o'r before 23.10.?021, to the liquidator at the address
rnentioned againdt item 7 .

'l'he financial creditors shall submit their proof of claims b-v electronic means orrl,v. All other
stakehcllders nray subnrit tlre lrroof of claims in perscln, by post or try electrclnic nreans.

Subnrission of lalse or misleading prool's of claim shall eiltract penalties(\

Date: 23.09.2021
Place: Chennai

-

I NAME OF CORPORATE, PERSON BRIDGE OVER TW.COI\4 PRIVATE I,IMITET)
2 DA'fE OI.- INCORPORATION OF

CORPORATE PERSON

?0. I 2.1999

-J AUI-TIORI'I'Y UNDE,R WI.IIC]FI

CORPORATE PERSON IS

INCORPfJRATED / REGI STERED

ROC-Chennai

4 C]ORPORA'TE IDENT'IT'Y NTJMBER

OiT CORPORA-|E PERSON
LI7 2 3 00TN I g9r)trTcl 0 431 9 _3

5 ADDRESS OF TIIE REGISTETTED

OFFICL, & PI{INCIPAL OI;FICE (tF
ANY) OF CORPORAT'E PERSON

XERAC}O TOWF],RS, PL,OT NO. BO & 93,
DEVELOPED PLO I. INDL]S'I'R.IAL ESI-AT'E.

PERTJNGUDI, CHENNAI, TAVIIL NADTJ- 600096

6 LIQUIDATION COM'N,4RNCEI\,1ENT

DAI"E OF CIOItPOItA'flr PEIiSOI\I
rr.09.2021 (copy oF MTNUTES RECETVED ON

23.09.202r)

7 NAME, ADDRESS. Elv{AIi,
ADDRESS. TL.I,EPTIONE NUMBER
AND T"[ IL ITEG I S'f I{A'T'ION

NirMBER O[] -fHE LIQU rDA]'OR

ANIL KUMAR KHICHA
6FF, GOLDEN ENCLAVE, I84 P.H ROAD,
KILPAUK, CHENNAI -6000I O

044-26611252

REGN NO: - IBBI/lPA-001 i IP-P0042212017 -

201gil074s

8 I,AST DATE FOR STJB]\{ISSION OF

CI,AIMS
23 .t0.2021


